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[Shri Ragiwmatha Reddy]
Meeting of the company held on 8th
June, 1872, It is troe that the L.IC.
did not participate in any wvoting but
the circumstances in which this was
done are as follows:

The shareholding of the L.I.C. being
only 9.9 per cent they felt that no re-
sults may be achieved by opposing
the resolution for adoption of accounts
or of re-election of Directors. The
company representatives were there-
fore called to the office of the LIC.
before the Annual General Meeting
to discuss the various fimancial irre-
gularities disclosed by the annual re-
port for the year ended 30th Septem-
ber 1971, After comsultations with
the Reserve Bank of Indis it was put
to the management of the cempany
that they would make a statement in
-the meeting in order to ensure that
the company Directors bound them-
selveg to oconcentrate their efforts on
the recavery of the company's funds
in consulfation with their bankers and
suditors. The reguired statement was
mpde gt the Apoual General Meeting
and the represemtatives of LIC,
UZX and nationalisad bamke who
attepded the meeting did mot partici-
pate in the voling.

12.58, hes.

RE, FINAL REEPQRT OF THE THIRD
PAY COMMISSION

i e wx woww : (gd)
wegn TOBT. L wiew & ST aTeIT
& vt fradrey

SHR1 PILQO MODY (Godhra): *
MR. SPEAKER; No. I am not allow-
ing you.

Mr. Banerjee, I allowed you under
Rule 3. Thiahlbuutdﬂulnm
submisyion of the final report of the
Pay Commission. 1 will ask the. Minis-
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ter to come up with a statement....

SHRI S. M. BANERJEE (Kanpur):
Before that, Sir, 1 wish to remind you,
in this very House, repeated, assuran-
ces were given by the Finance Minis-
ter and by the Minister of State in
the Ministry of Finance stating that
the Pay Commission will submit its
final report by the end of thiz month,
in other words, by the end of this
year, Every day practically I have
been mentioning this, becayse I had
a fear in my mind that the Pay Com-
mission may ask for a further extem-
sion of time and that they would
delay the report once the Parliament
is adjourned, since Parliament is be-
ing adjourned today,

Now, Sir, this is not merely a ques-
tion of the 28 lakhs of Central Gov-
ernment employees; there are lakhs
of the Army, the Navy and the Air
Force persomnel, They are equally
agitated over this abnormal delay be-
cause many thousands of pgople have
retired during 1971 and 1072, Once
the Pay Commission repert is opt and
if it is not mentioned that this will
have retrospective effect, all these
persons will not be able to get any
benefit out of this report.

13.00. hra

1 wauld, therefore, request the hon.
Minister &0 malse & statement and
give a categorical sssurance that the
Pay Cammission will aet he allowed
to extend iheir time and the repont
will be submitied this year and myore-
over it will be implemented retros-
pectizely after discussions with the
employees’ represeniatives,

THE MINISTER QF STATE IN THE
MINISTRY OF FINANCE (SHRY

R. GANESH): Honourable Mem-
bers will ‘recall that in response to
Questions raised in the House it was
stated some tima back that aecording

" eNot recorded.

T .
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to the indications then available the
final Report of the Third Pay Corn-
misgion wag likely to be received by
the end of the curient year. The
Commission have been making every
effort to complete thewr work within
this time. (Interruptions) The Com-
mission recently had occasion to re-
view the progress made in this direc-
tion with a view to assessing the fur-
ther time which may be required by
them to complete the remaining work
and they think that a little more time
would be necessary. The Govern-
ment are in touch with the Commis-
sion and hope that the Commission
would be able to submit their Final
Report soon. (Interruptions).

MR. SPEAKER: 1 have not called

anyone. I am not allowing anybody
to speak now. (Interruptions).

SHRI S. M. BANERJEE: At least
let the hon Minister complete the
statement. We have not been able to
hear him at all.

SHRI K. R. GANESH: I have noth-
ing to hide, I am prepared to read
out the later part of the statement
again.

The Commission recently had occa-
sion to review the progress made In
this direction with a view to assassing
the further time which may be re-
quired by them to complete the re-
maining work and they think that a
little more time would be necessary.
The Government are in touch with
the Commission and hope that the

would be able to submit
their Final Report soon. (Interrup-
tions).

MR. SPEAKER: Kindly sit down—
wEll of you, (Interruptions).

WY T &5 WTT 1| Pleage sit down,
Do not disturb thegHouse.
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SHRI K. R. GANESH: We have
given a statement to the House many
timcs According to justifications we
got from the Pay Commission, their
Report will be submitted by the end
of thus year, There is no doubt about
it; there is no dispute about it. Re-
cently, and also because of the illness
of the Chairman, the Pay Commission
have reviewed the work and they
think, (Interruptions)—Please let
me complete my statement if you
want to know the government line;
but if you shout, I shall sit down—
Recently the Pay Commission had
occasion to review their work and
they have come to the conclusion that
some residual 'work will be left. Btill,
we had given an assurance to Parlia-
ment and it was the responsibility of
Government to come and explain this
position, Govermment are in touch
with the Pay Commission. ...

SHRI ATAL BIHARI VAJPAYEE
(Gwalior): How long?

SHRI K. R, GANBSH: It is the in-
tention of Government to see that
the Pay Commission submit their re-
port as early as it can be finalised.

SHRI ATAL BIHARI VAJPAYEE:
How long? (Interruptions).

MR. SPEAKER: The Minister may
kindly sit down. He has made his
statement.

SHRI XK. R, GANESH: We are tell-
ing them. The views expressed by
hon. Members will also be conveyed
to them (Interruption). He does not
understand unything sbout the Pay
Commission.
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oW wiew : Ay A g X ¥
o e ¥ WA qi |

ot e wWreo witm A W,
TN AT T § 1 & FE qwr @
Wt wgr § s a8 ¥ W % TR
¥af g

oft wzw fagrdt wvodt : TF wiAT
R wwr, A owgm,  wAvw feem
e argar §

SHRI K R. GANESH: The Commis-
sion want some lLttle time to do the

regidual work. So the word ‘soon’
used is very appropriate,

SEVERAL HON. MEMBERS rose—

MR. SPEAKER: Order, order. You
have made a mockery of this House.
it JOR WA WO : FEqH WA,
WY g9 ) 19 &7 &0 AT AR AN §
FAIIGT FT T 7GT F 74T |
(wqaam™)

oeuw W : Ag ag g &
w1 & wga e gurd AW w7 AT TSy
AN R A

13 Xo hrs.
RE DHARNA BY UP. WEAVERS

A R et ()
ofrF ATEE, qo:ﬁo%mmgm
gAY TER A §w afAAt § arngw
qarg g @ ¥ W 99 F AqA §
e e & fafree a1 BIA 3% & W
T go dro & qawT gTT AR {1 I
AT 9GF WG AT, X ¥yE AL AT WY
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afy ot §, fedy Fearaar ;forg it oy
g e aar ag & fF wowe A oy
@ o fieg ¥ 3 A g fear oy
IT R HWTCR U Y e & 1 eI
¥ ca ferr g1 6 oA 1970 &
W 97 g7 faar araw /fET W oW
I & g7 & A g7 7 & fael
R fFm  fr I e e
T " ag s aw q@ & amw
8 sar aw M ¥ uE qvew g7 A7
Y Y AT WY A% A AT | Tg W
e fRar  waT 91 FTETT A T ¥
g2 fasr st 7 oA fwar 91 fF 30
wiT A% 30 FOT AT FT A
gl faur s AfeT 0w gET W@
FI¥ FT WA GF WARA FT geAATH
7 fwarwar & 1 ag WY oA fear
ar fs Fzqm #1158 wC AR qrax
W FT a1 g w9y fed ACh 170 e
FN ATy FIAW R B 5 B A e
w1 & /17 ¥ A § 50 41 7 WY qaE
T G &Y FHAT 1 G4 7 Adron a5 & FF
40N T YETRX QR T 110 ¥ fag
& 7, 7Y andy Al GEA §, w9
qarE WYX AT At A g9 fras
fear @1, Tl W ¥ TR @
Agart FT T aOw w1 gaar ffag

TTAT 40 W YA A AP AgE

F ARTT W FGT 1 WO M o
¥ el @7 w1 WY awY & dfew v
W arr § ) g Mo

zearT § fis ¥R A qIvg o0
ATE WY FEerd | §THTT SRA €W 9%



